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CENTRAL ADMINISTRATIVE TRIBUNAL, ERNAKULAM BENCH

0.A.No.306/94

Wedneaday, this the 16th day of November, 1994
CORAM:

HON'BLE MR JUSTICE CHIZITTUR SANKARAN NAIR, VICE CHAIRMAN

HON'BLE MR PV VENKATAKRISHNAN, ADMINISTRATIVE MEMBER

K Madhubalan,

S/o V Krishnan Nair,

Carriage and Wagon Khalasi,

Office of the Chiaf Train txaminar,

Southern Railuway,

Ernakulam South. - Applicant

By Advocate Mr TC Govindaswamy

Us.
1. The Union of India through
the General Manager,
Madras-3.
2. The Divisional Persannellﬁfficer,

Southern Railuway,
Trivandrum-14.

3. The Chief Personnel 0fficer,
Southern Railuay,
Madras-3. - Respondents

By Advocate Mrs Sumathi Dandapani
CORDER

CHETTUR SANKARAN NAIR(J), VICE CHAIRMAN

Applicant seeks a direction to depute him for
Diese. Convarsion Coursa. His reguast in this behalf was
rejected by A8 order on the ground that he had no 'foot plate
experience'. In similar caées,(ﬂ-ﬂs.sd, 176, 487, 500, 654,

1262, 1424, 1534, 1696, 2148 of 1933 and 0.A5.383, 1010 and
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1203 of 1994) we have issued a direction to third respondent
today to consider the question of eligibility. Applicant
may also make a representation before respondent Chief Personnel
0fficer and the said officer shall pass a reasonéd order on
the representation uithin four months of the date of receipt
of the same, unfettered by any of the views expressdd in A8

or the reply statement filed herein, and with reference to

the questiﬁn, th'e need or. otherwise.of 'foot plate experience'.

2. With this direction, we dispase of the application.

A

No costs.

Dated, 16th November, 1994.

QM@MAMM ) )Jo-u‘ko.vo.v\vlauv.
PV VENKATAKRISHNAN CHETTUR .SANKARAN NAIR(3J)
ADMINISTRATIVE MEMBER | VICE CHAIRMAN
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Annexure AB: True copy of the order Ne.V/p 535/VI/
surplus option Vol.III dated, 1412.1993. Issued by the
ODivisienal Personnel Officer, 5. Rly., Trivandrum-14.
(2nd respondent)
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